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the levy mice by - 256 ‘per cent. I

‘would like to know from the Minis-

‘4er that if all the factories are work-
ing and we have fixed the levy price
at Rs. 3.50 and the open market price
.or the free-sale price at Rs. 6.30 or

whatever it is, why sugar is not rea.

-dily available to the people and why
the free .sale sugar (Interruptions).
Such a talkative Minister should not
interfere, - {Interruptions) The price
ruling in the market today is between
Rs. 12'— and Rs. 20]- per kilo. Why
the sugar is not available in the fair
price shops and why the States are
not getting it and why the middle-
class people are not able to get gugar
today? Then, why he say that all
factories mre working? He gave the
figure to show that maximum produc-
tion is taking place and he has fixed
the price. Then why the prices have
been doubled? And on the hasig of
these . prices, why is the price paid
to the farmers -at Rs. 30|- a quintal
is not proper? If this sugar price
should be at Rs. 10{- or Rs. 12{- and
Rs. 350, then why Rs. 30(- a quintal
is there? ,

SHRI BIRENDRA SINGH RAO:
Sir, the prices for levy sugar are not

fixed by the Government arbitrarily.

" That is on the basis of a formula laid
down. The BICP is also consulted,
the Tariff Commission hag laid down
certain norms and formulae and it
is in accordance with those formulae,
Rs. 3.50 has been fixed as the price
on the basis of all those calculations
‘and the price paid for levy sugar
also has been fixed accerding to the
formulae laid down and this is to
enable the factories to pay higher
prices for the sugarcane that is supp-
lied by the farmer., I do not agree
with. my hon. friend that sugar is not
available in the market. Sugar is avail-
able in the market, sugar is also be-
ing. distributed through the fair price
shops. Sir, the nrxces have also_come
down cmwderably

AN HON MEMBER 'I‘o Rs 3.30
a kilo? ' '
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SHRI BIRENDRA SINGH RAO:
Rs. 3.50 is the levy sugar pnce but
the free market price of sugar is also
raised, to my’ ‘mindl,” to Rs. 71 or
Rs. 8|-. ‘

« Imtemwtiom)

- SHRI SATISH AGARWAL: Sugar
is solg at 10/- in Super Bazar.

(Interruptions).
Sea wElew - 49 1 Hgare §
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SHRI BIRENDRA SINGH -RAO:
Delhi is a large city. The prices ruling
in the Delhi market are generally
higher than what they are in smaller
towns outside in ihe sugar-producing
areas, but even in Delhi, so far as 1
know the price is not more than Rs.
8/-. For my own house also, sugar
was purchased at Rs. ‘8 yesterday or
the day before, (Interruptions)

If prices have not come down, it is
due to my friends there. They are
eaeating a psychology of scarcity by
saying that sugar production wﬂl be
less. They are keeping the price high,
Government wants to bring it down.
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Fnshing agreement with Sri Lanka

and Pakistan

*402. SHRI A. NEELALOHITHA-
DASAN: Will the Minister of AG-
RICULTURE be pleased to state:

(a) whether the Union Govern-
ment have entered, into any fishing
agreement with Sri Lanka and Psk-
istan in respect of fishing in the Ara-
bian Sea and the Indian Ocean; and

(b) if 5o, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECONSTRUC-

. TION (SRHI R.V. SWAMINA N):

(a) and (b). In the context of
the Agreement between India and Sri
Lanka on Maritime Boundary in the
Gulf of Mannar and the Bay of
Bengal ‘and Related Matters signed
on the 23rd March, . 1976, the Gov-
ernment of India came to an under-
sxandmg with Sri Lanka on fishing.
It was interalia agreed that Sri Lanka
fishing- vessels mot . exceeding six,
duly licensed by the Government of
India might engage in fishing in ‘the

Wadge Bank area for a period. of
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- three years ending on. thn mn Jmu-

ary, 1980, It was also agreed :that

 their fish catch shall not exmd 2000

tonnes in any one year:
- There is no ﬁshing agreement with

‘ Paklstan
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